Pl TEM NO. MVt 1 COURT NO. 1 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).13021/2011

(From the judgenent and order dated 16/12/2010 in CMAP No. 65358/ 2008
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

W NDSOR PARK R W A. Petitioner(s)
VERSUS
VI CE CHAI RVAN, GDA AND ORS. Respondent ( s)

(Wth appln(s) for directions, permssion to file additional docunents,
exenption fromfiling O T., inpleadment and prayer for interimrelief
and office report)

Dat e: 04/04/ 2014 This Petition was MENTI ONED t oday.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE RANJAN GO&XD

For Petitioner(s)
Santosh M shra, AOR

For Respondent (s) Kri shnanand Pandeya, AOR

Anrendra Kr. Choubey, Adv.
Ruchi Kohli, AOR
Anuvrat Sharnma, AOR

Ni ki | esh Ramachandran, AOR

s 55§ 55 %

Pradeep Msra, ACR

UPON bei ng nmentioned the Court nmade the foll ow ng
ORDER

List the matter on any Tuesday in the nonth of
July, 2014, before the appropriate Bench.

(Chetan Kunar) (Savita Sai nani)
Court Master Assi stant Registrar



